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IN THE INCOME TAX APPELLATE TRIBUNAL “B” BENCH, PUNE

BEFORE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER
AND
SHRI S.S. VISWANETHRA RAVI, JUDICIAL MEMBER

ATHT T . / ITA Nos.1537 & 1538/PUN/2019
fAgfcor 9 / Assessment Years : 2009-10 & 2010-11

Asstt. Commissioner of Income Tax,
Circle Malegaon

....... adterfT / Appellant
T / V/s.

Sunil Manikchand Kasliwal,
National Enterprises, Daregaon Road,
Manmad, Nashik - 423104

PAN : AATPKO955F
...... 77T / Respondent

AAFHL TN ¥. / ITA Nos.1539 & 1540/PUN/2019
Ryt af | Assessment Years : 2010-11 & 2011-12

Asstt. Commissioner of Income Tax,
Circle Malegaon
....... srfieref / Appellant
g / V/s.

Sunil Manikchand Kasliwal (HUF),
27, Sanjeet Housing Society,

Near SGGS English School,
Manmad, Nashik — 423104

PAN : AADHK3378L
...... 7T / Respondent

Assessee by :NONE
Revenue by : Shri M.G. Jasnani
qAars & ar@ / Date of Hearing : 29-04-2022

oo T a9 / Date of Pronouncement  : 26-05-2022



ITA Nos.1537 to 1540/PUN/2019 *[*

M / ORDER

PER BENCH :

These four appeals by the Revenue against the common order dated
02-07-2019 passed by the Commissioner of Income Tax (Appeals)-1,

Nashik [‘CIT(A)’] for assessment years 2009-10 to 2011-12, respectively.

2. Admittedly, the tax effect involved in these four appeals are below
monetary limit fixed by the CBDT Circular vide its latest Circular No.
17/2019, dated 08-08-2019 and are not falling under the exceptions
provided under the above said circular. Thus, grounds raised by the
Revenue in these four appeals fail and all the appeals are not
maintainable. Therefore, all the four appeals of Revenue are dismissed as

withdrawn in terms of CBDT Circular mentioned here-in-above.

3. In the result, all the four appeals of Revenue are dismissed.

Order pronounced in the open court on 26t May, 2022.

Sd/- Sd/-
(Inturi Rama Rao) (S.S. Viswanethra Ravi)
ACCOUNTANT MEMBER JUDICIAL MEMBER
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